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draw ever took place and that a fraud was
committed on the public ; and

(c) the action Government have taken in
the matter ?

L]

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI VIDYA
CHARAN SHUKLA) : (a) to (c). This is a
matter which concerns the State Government.

Tax Evasion by Shri R, K. Nayyar

5234. SHRI CHANDRA SHEKHAR
SINGH : Will the Minister of FINANCE be
pleased to state :

(a) whether the documents seized in the
raid on the house of Shri R. K. Nayyar
recently revealed the payments of interest by
him to the financiers at 3 per cent 10 4 per
cent p. m. although officlelly it was shown
to have been paid at 1 per cent in the books;
and

(b) if so, the amount of the tax evaded
in this way and the action which Govetn-
ment have taken in the matter ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI VIDYA
CHARAN SHUKLA) : () Docutnents
seized are under scrutiny. Investigations$ are
not yet complete.

(b) It is not possible at this stage to give
tiie amount of tax evaded.

Cases of Over-Invoicing and Under
Invoicing

5235. SHRI M. SUDARSANAM : Will
the Minister of FINANCE be pleased to
staté ;

(a) the number of cases of over-invoic-
ing and under-invoicing in import-export
busisess which came to the notice of Govern-
ment in the last three years ; and

(b) the volume in terms of rupees in
cases of over invoicing and under-invoicing ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI VIDYA
CHARAN SHUKLA) : (a) Customs autho-
ritles issued show-cause notices in 175
suspected cases of over-invoicing and tnder-
invoicing in import-export business during
the years 1967 to 1970 (October).
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(b) The volume (in terms of rupees) of
the difference between the declared prices
and ascertained prices in these cases comes
to nearly Rs. 30 lacs.

Four Polat Programme re. Price
Stabilisation

5236. SHRI HARDYAL DEVGUN :
SHRI MUHAMMAD SHERIFF :

Will the Minister of FINANCE be
pléased to state :

(8) whether Governments attention hat
been drawn to thé¢ brochure ‘Prices amd
Progress’ released on 20th Nbvember, 1970
by the Federation of Indian Cbambers of
Comrherce and Industry outlining four-poitit
programme for price stabilisation ;

(b) if so, the nature thereof ; and

(c) reaction of the Government thereto ?

THE MINISTER OF FINANCE (SHRI
Y. B. CHAVAN) : (a) Yes, Sir.

(b) The Federation of Indidn Chanibéis
of Commerce and Iodustry in its pfogramme
for price stabilisation, has suggested (i)
augmenting the availatility of industrial raw
materials by way of imports and raising of
intétnal proddction, (i) linkidg wagés to
productivity, (i) balancidg consumer derhand
with the availability of goods threugh mobi-
lizing savings and (iv) removal of adminis-
trative delays and contrbls for stinulating
industrial expansion.

(c) Itis the policy of the Government to
keep prices under check and to even out
pricé fluctuations. The Fourth Plan provides
for various programmes for iaocreasing the
prbduction of industrial raw materials, while
the import policy takés into dccount tire
requirements of essential raw materials and
other industrial inputs. The Government's
monetary and flacal policies afe directed
towards both curbing excess demand and
stimulating savings. The administrative
controls are designed to help growth of out-
put consfstent with the couatry’s socio-
economic objectives. The Wage Boards, set
up by the Government, are required to keep
to theé foré the intérests of labour ds well as
the capacity of the industry to pay.





